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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI
OA NO 102/2023

In the Matter of:

NEERAJ CHACHHAR & Anr. ...APPLICANT
VERSUS

STATE OF UTTARAKHAND & ORS ..RESPONDENTS
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1. Report on Behalf of Irrigation department in
compliance of the order dated 16.04.2025 16
Dated: 14.08.2025
Adv Anjali Rajput

Counsel for State of Uttarakhand
Chamber no 136, M.C. Setalvad Block, Supreme Court of India,
New Delhi-110001
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